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Website: www.cochincustoms.gov.in Control Room: 0484-2666422
E-mail: cochincustoms@nic.in Fax: 0484-2668468

DIN-20230358MB0000222495
PUBLIC NOTICE No. 06/2023

Subject: - Implementation of Express Cargo Clearance System
(ECCS) at Cochin Courier Terminal - reg.

Attention of the Trade, Custodian, Authorized Couriers and all

concerned is invited to Public Notice No.04/2021 dated 18.02.2021

prescribing procedure for presenting and processing of the CBEs/CSBs

under Express Cargo Clearance System (ECCS).

2. It is noticed that the authorized Couriers while presenting the Courier
Bill of Entry enter all the items together in Column 19 (IV) meant for
entering the “Description of goods”. The Forms prescribed in the Public
Notice 04/2021 dated 18.02.2021 allows for filing of item-wise details
separately by entering the number of items included in each HAWB in the

Column 18.

3. The ECCS Module has the provisions to enter Additional Items in each
HAWB (Screenshot enclosed). The bulk upload facility also has similar
facility. All concerned are required to follow the prescribed procedures and
forms scrupulously. Any deviation from the prescribed procedure would

invite action under the relevant provisions of the Customs Act, 1962.


http://www.cochincustoms.gov.in/

1/1099235/2023

3.

CUS/SIIB/MISC/193/2023-SIIB -O/o COMMR-CUS-COCHIN

Any difficulty in the implementation of this Public Notice should be

reported to the Additional / Joint Commissioner of Customs, Air Cargo

Complex, Cochin International Airport, Nedumbassery.

To

N —

NoahW

Signed by P Jaideep
Date: 29-03-2023 13:02:24
Reason: Approved

(P. JAIDEEP)
COMMISSIONER

The Chief Commissioner of Customs, Thiruvananthapuram Zone

. The Addl/Joint Commissioner, Air Cargo Complex, Cochin

International Airport, Nedumbassery

All Deputy / Assistant Commissioners, Courier Terminal, Cochin
M/s.CIAL, Cochin

Authorised Couriers, Cochin ICT.

EDI for uploading in the website.

Notice Board
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[see regulation 5(3)]
Courier Bill of Entry - XIl (CBE-XII) for Samples and Gifts

(Electronic Filing)

S. No. Description Details

1. Courier Registration Number

2. Name and address of the Authorized Courier

3. Name of the airlines

4, Airport of arrival

5. First port of arrival, wherever applicable

6. Flight No.

[ Date of arrival

8. Time of arrival

9. Airport of shipment

10. Country of exportation

11(i) . HAWB No.

11(ii). CRN No., if applicable.

12. Unique Consignment reference No.

13. Name and address of the consignor

14. Name and address of the consignee

18, GSTIN (optional)
Remarks: in the case of import of gifts/ samples,
GSTIN cannot be mandatory

16. IEC Code

(78 IEC Branch Code

18. No. of items included in HAWB

19. ltem-wise Details :

CTH Nature of shipment | country of origin Description of Name & address of

(Gifts / Samples) goods Manufacturer

(1) (1) (1) (IV) (V)

Item-wise Details (continued) :

No. of packages Marks and number | Unit of measure Quantity Invoice No.
of packages,
wherever
applicable

(V1) (Vi) (V1) (IX) (X)

Item-wise Details (continued) :
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4633878/2023t5HB-0Of0€ -Cus=Cochi
ivoice ~ Tinvoice — Jrate of = [ Assessable | Notification Value |Additional | Additional | GST
value currency |exchange |valuein under Duty Duty Code
; Rs. (As per section 3 |Rate Amount
: section 14 of
of the Customs
Customs tariff Act,
Act, 1962) 1975
(XI) (X1t (Xnr) (XIV) (XV-A) (XV-B) (XV-C) (XVI) (XVIN) (XVII) (XIX)
Notfn. Notfn. SI.No.
type No.
IGST Rate IGST IGST Amount |GST GST GST Total Duty
Exemption Compensation | Compensation | Compensation [ Amount
Notification Cess rate Cess Cess Amount
Exemption
Notification
(XX) (XX1) (XX11) (XXl (XXIV) (XXV) (XXVI)
DECLARATION

I/we declare that the authorization from each of the consignees or consignors relating to the above mentioned consignments
have been obtained by me/us to act as an agent for the clearance of the goods.

I/We hereby declare that goods imported as per this Bill of Entry include only bona fide commercial samples, prototypes of
goods and bona fide gifts of articles for personal use of value not exceeding Rs. Ten thousand and which are for the time
being not subject to any prohibition or restriction on their import into India.

I/We enclose herewith (number) of Airway bills and (Number) of Invoices for the aforesaid
consignments with this Bill of Entry.

I/'we hereby declare that the contents of this Bill of Entry are complete, correct and true, in every respect and are in
accordance with the airway bills, the invoices and other documents attached herewith.

Date :
Place :

Signature and name

of the authorised courier
NOTE Uploading images of HAWB and invoices shall be optional in CBE-XII while filing through bulk upload or otherwise.

FORM - D

[see regulation 5(3)]
Courier Bill of Entry - Xlil (CBE-XIIl) for Non-Documents
(Low Value Dutiable Shipments)

(Electronic Filing)

S. No. Description Details
1. Courier Registration Number
2. Name and address of the Authorized Courier
3. Name of the airlines
4. Airport of arrival
B First port of arrival, wherever applicable
6. Flight No.
7. Date of arrival
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8. Time of arrival
9. Airport of shipment
10. Country of exportation
11() . HAWB No.
11(ii). CRN No., if applicable
12: Unique Consignment reference No.
13. Name and address of the consignor
14. Name and address of the consignee
15. GSTIN
16. IEC Code
17. IEC Branch Code
18. No. of items included in HAWB

19. ltem-wise Details :

Licence Type

Licence No.

CTH/ CTSH

CETSH

GST Code

Country of origin

(1)

() ()

(IV)

(V)

(VI)

Item-wise Details (continued) :
Description of Name and No. of packages |Marks and No. of |Unit of measure
goods address of packages,
manufacturer wherever
applicable
(Vi (Vi) (1X) (X) (X1)
Item-wise Details (continued) :
Quantity Invoice No. Invoice value Currency for Rate of Invoice terms
invoice exchange (FOB / CIF/ C&F
/ C&l)
(X1 (XT1) (XIV) (XV) (XVI) (XVil)

Item-wise Details (continued) :

Discount amount

Discount currency

Assessable value

Freight

Landing charges

(XIX)

(XX)

(XXI)

(XXIN)

(XXl

Item-wise Details (continued) :

Insurance

ltem-wise details of other charges as per section 14 of the Customs Act, 1962

(XXIV)

(XXV)

Charge type

Charge amount

Item-wise Details (continued) :

Notification used per item

(XXVI)
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46 8}78/2023/0{@)-0/0 Comfyeus-Cochlnp) (E) (F) (G) ) (H)'
Notificaton |Notification |SI. No. in List No. List S.No. |Value under | Additional | Additional
type No. notification section 3 of |Duty Rate | Duty
Custom s Amount
tariff Act,
1975
(XXVII)
(A) (B) (C) (D) (E) (F) (G)
IGST Rate |IGST IGST GST GST GST Total Duty
Exem ption | Amount Compensation | Compensation | Compensation
Notfn Cess Rate Cess Exempti | Cess Amount
on Notfn.
DECLARATION

l/we declare that the authorization from each of the consignees or consignors relating to the above mentioned consignments
have been obtained by me/us to act as an agent for the clearance of the goods.

liwe hereby declare that l/we have not received any other documents or information showing a different price, value, quantity,

or description of the said goods and that if at any time hereafter l/we receive any documents from the importer showing a
different state of facts I/we will immediately make the same known to the Commissioner of Customs.

liwe hereby declare that the contents of this Bill of Entry are complete, correct and true, in every respect and are in
accordance with the airway bills, the invoices and other documents attached herewith.

I/We enclose herewith (number) of Airway bills and (Number) of Invoices for the aforesaid consignments

with this Bill of Entry.

Date :
Place : Signature and name

of the authorised courier
NOTE

(i) Uploading images of HAWB and invoices shall be mandatory in CBE-XIII while filing through bulk upload or otherwise.
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4.2.1.2.6.2CBE XIIl - Courier Bill for Entry XIII

When the value for goods is less than ReportsRs. 100000 and more than 10000, CBE XlIl shall be

filed using the following screen:

0o

[ wome IRV

ECCS Dashboard

EXPORT =

“\d v -~
press Cargo Clearance System

RE-EXPORT *

DISPOSAL * REFUND ~ REPORTS *

Logged In: eccs_courier

E-PAYMENT ~

Form Courter Bill of Entry - XI1{CBE-XIIT)

[See Regulation 5]
Courier Bill of Entry for Dutiable Goods

DASHBOARD ~

GENERAL ~

Logout

2y Regu'ranon Numoer

Adoress ' EQWOE F JG

State J

~ravan Fugh

Arunes

Aratian Fligh
e

Arnes

Select:

Arpor of Arrwal AT

ABCDABTSBAACAMT

DETAILS OF AUTHORIZED COURIER

PostaliZip Code

SHIPMENT AND FLIGHT DETAILS

Fagnt Number Argont of Arwas Forst Port of Arva
GH 3323 AMT
SHIPMENT AND FLIGHT DETAILS
Flight Number Alrport of Armval First Port of Arval
GH 3N AMT
v Flight Numbar *

First Por of Arrival

Name of e Autnonzed

Couner MYPORTCOMPANY

Address 2 NA

123454

Date of & .
3
Date of Amvat Tima of Amval
30/08:2020 noo
Seiact - -
(N MMy

Date of Amwat*
Agpon of Snipment * AV
HANE Number®  DEWFG
Oross Wegnt n KGs)* 137
Case Of CRN" NO

5 Time of Amva: *
~ Country Of Expontation *
Unigue Consignment Reference No.

Net Weigni (n KGs)

L Number of Packages *




DETAILS OF CONSIGNOR

Name of the Consignor = | SHENOY TRADERS |

Adoress 1° |44 MAKORSHAR JAAL RASTA GUL | Address 2 |
| KONDAPUR | PosiaiZip Cade” | 13434
suw | Country ™ | Banin -

DETAILS OF CONSIGNEE

Name of e Consignee * | A-1 FENCE PRODUCTS COMPANY |

Adoress 1 |21 A-B-C RAJU INDUSTRIAL ESTAT | Address 2 |CC OP SOCIETY LTD PENKARPAL
oty " | THANE | PostaiZip Code * | 401107
s | E i Country* | India _ v
mpon Export Coce (EC)* 0303080311 | ECBranch Code [0 i
Numbe: of fems included n |, - i
forsimpuc | Specal Request | —Setect——— v
GSTIN DETAILS
GSTINTYPE * [Aacnaar Number v GSTINIOTHER 10" 828920954431
STATE 0ODE™ (19

Add CRN
This button is used to add the CRN Numbers if the Case of CRN field is set to ‘Yes’.

Cancel
This button is used to cancel the process of CBE Xl filing.

Reset
This button is used to reset the values of the fields to the default values.

Next
This button is used to enter the details of the ltems being imported.

Enter the details of the shipment and flight details, consignor details, consignee details, IEC details,
GSTIN details and Multipart shipment details. Click on Next to enter the details of the Item. User can
enter details for more than one item. Screen is displayed as follows:

form Courier Bill of Entry = XIIT(CBE-XI11)
[See Regulation 5]

Courier Bill of Entry for Dutiablé Goods

Couner Registraion Number ABCDABTS56AACAMT

Name of me Authonzed Couner  MYPORTCOMPANY Address of the Authonzed Couner EQWDE F JG
Arport of Shipment  AAV Country Of Exportation  Bangladesh
HAWE Number DEWFG Unique Consignmant Reference No

44 MAKORSHAR JAA

Name of ine Consignor  SHENOY TRADERS Adaress of tne Consignor e 5
L RASTAGUL
A-1FENCE PRODLCT 21 A-B-C RAJU INC
Name of me Consignee S COMPANY PRIVATE Address of e Consigree  USTRIAL ESTATE PR
LIMITED E
imgon Expont Code (IEC) 0303080311 EC Branch Code 0
Gross Weight (n KOs) 137 Nel Waight (n KGs
Number of ems Included n Ihis HAWB 1 Uploaded HAWBAnvoice Image Fle  Untitled uf [remove)
Ainnes Fight Number Alrpont of Arival First Pon of Armvel Date of Arrival Time of Amval
Asaplan Figh
i 6h 3333 A 301082020 1100




‘ License Tvoe m L anse Nurrnar [
orsw [movooo [ ceran” [sworionn  |(@)

L I — . e

Devact- -

s ¢ | - J Address 7
o | I PostaliZip Code |
- l Courery

_WD Warks and Number of Packages
B L usnary* (10

s Numee " ] ivoica vaue* [230
Vo v | IR 2l Rate OfExcrange* [1 =
R twunemnRet || ot For memal) invoice Term* [ CIF v
e ¥ | e
Frogn” 1 i | Dscount Amount. | -
[—Swmd——v]| Assessabie Vakse(n Rs ) (s par Sec. 14, Customa Act. 19620 2
oG e A SETON 60 T TS A5 R T T
e Charge Type Charge Amount (in Rs
s . ———
Nobficabon Tipe 2ud Tyoe

Sewc Tan® Notthcsuon Number ‘Serial Number of Tl Nowkcaton List Number List Senal Numoer

S—— v - ) ——a




